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Supreme Court [20]
Bank of Baroda v. Lalit C Joshi, (Aravind Kumar and N.V. Anjaria, JJ.), 2025 SCC OnLine SC 3312

Bihari Lal v. Tara Chand, (Dinesh Maheshwari and Sudhanshu Dhulia, JJ.), 2022 SCC OnLine SC
2580

Bihari Lal v. Tara Chand, (Sanjiv Khanna and Sudhanshu Dhulia, JJ.), 2023 SCC OnLine SC 2641

Cosmopolitan III Coop. Housing Society Ltd. v. State of Maharashtra, (Manoj Misra and Ujjal
Bhuyan, JJ.), 2025 SCC OnLine SC 3307

Hindustan Medical Institution v. Birla Corpn. Ltd., (Sanjiv Khanna and M.M. Sundresh, JJ.), 2023
SCC OnLine SC 2640

K. Prabudoss v. K. Ebrahim, (Sanjay Karol and Augustine George Masih, JJ.), 2026 SCC OnLine SC
1078

K. Raheja Corpn. (P) Ltd. v. Sunil Patil, (P.S. Narasimha and R. Mahadevan, JJ.), 2025 SCC OnLine
SC 3310

Nehal T Bhimjyani v. Union of India, (Dipankar Datta and Augustine George Masih, JJ.), 2025 SCC
OnLine SC 3308

ONGC v. Suthar Mahendrabhai Jethabhai, (Dipankar Datta and Augustine George Masih, J1.), 2025
SCC OnLine SC 3313

Rahmat Ali Khan v. Muzaffar Hussain, (Sanjay Karol and Augustine George Masih, 1J.), 2026 SCC
OnLine SC 1079

Ram Kishun Dubey v. State of Bihar, (Ajay Rastogi and Bela M. Trivedi, JJ.), 2022 SCC OnLine SC
2581

Ram Kishun Dubey v. State of Bihar, (Sanjiv Khanna, C.J. and Bela M. Trivedi, J.), 2025 SCC
OnLine SC 3306

Sohan Singh v. State of M.P., (J.B. Pardiwala and K.V. Viswanathan, JJ.), 2025 SCC OnLine SC 3309
Sri v. State, (Vikram Nath and Sandeep Mehta, JJ.), 2025 SCC OnLine SC 3311

Suniel Dhandhania v. Vichitra Narayan Pathak, (P.S. Narasimha and Alok Aradhe, JJ.), 2026 SCC
OnLine SC 1081

Susheel Kumar Shukla v. Manju Shukla, (Sanjay Karol and Augustine George Masih, JJ.), 2026 SCC
OnLine SC 1080

Tulesh Kumar Sahu v. State of Chhattisgarh, (Uday U. Lalit, S. Ravindra Bhat and P.S. Narasimha,
J1.), 2022 SCC OnLine SC 2579

CIT v. Mumukshu Mandal (Regd.), (J.B. Pardiwala and K.V. Viswanathan, JJ.), 2025 SCC OnLine SC
3305
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CIT v. Progress Rail Locomotive Inc., (Aravind Kumar and N.V. Anjaria, JJ.), 2025 SCC OnLine SC
3304

Trillion Lead Factory (P) Ltd. v. Supt. of CT, (Aravind Kumar and Prasanna B. Varale, JJ.), 2026
SCC OnLine SC 1077

Allahabad High Court [596]

Aamir Khan v. State of U.P., (Chawan Prakash, J.), 2026 SCC OnLine All 9914
Aagqib v. State of U.P., (Jitendra Kumar Sinha, J.), 2026 SCC OnLine All 10086
Aasib Hussain v. State of U.P., (Vivek Saran, J.), 2026 SCC OnLine All 10330
Aasifv. State of U.P., (Sanjay Kumar Pachori, J.), 2026 SCC OnLine All 9907
Abdul Hannan v. State of U.P., (Dinesh Pathak, J.), 2026 SCC OnLine All 10318
Abdul Salam v. State of U.P., (Chawan Prakash, J.), 2026 SCC OnLine All 9917

Abhinav Sharma v. State of U.P., (Rajiv Gupta and Ajay Kumar-II, JJ.), 2026 SCC OnLine All
10184

Abhishek Yadav v. State of U.P., (Jitendra Kumar Sinha, J.), 2026 SCC OnLine All 10097

Abu Shahma v. Mohd Raseed, (Rohit Ranjan Agarwal, J.), 2026 SCC OnLine All 10276

Adil Ahamad v. State of U.P., (Manish Kumar, J.), 2026 SCC OnLine All 10009

Aditya Singh v. State of U.P., (Prakash Singh, J.), 2026 SCC OnLine All 9942

Adnan v. State of U.P., (Vivek Kumar Singh, J.), 2026 SCC OnLine All 9939

Afreen Bano v. State of U.P., (Rajnish Kumar and Babita Rani, JJ.), 2026 SCC OnLine All 10155
Afsar v. State of U.P., (Chawan Prakash, J.), 2026 SCC OnLine All 9925

Ajay Agarwal v. State of U.P., (Rajiv Lochan Shukla, J.), 2026 SCC OnLine All 9992

Ajay Kumar Yadav v. Beni Bahadur Singh, (Rohit Ranjan Agarwal, J.), 2026 SCC OnLine All
10260

Ajay Pandey v. State of U.P., (Subhash Chandra Sharma, J.), 2026 SCC OnLine All 10227
Ajay Yadav v. State of U.P., (Krishan Pahal, J.), 2026 SCC OnLine All 10131

Ajeet Kumar v. State of U.P., (Saral Srivastava and Garima Prashad, JJ.), 2026 SCC OnLine All
10366

Akchchan Khan v. State of U.P., (Jitendra Kumar Sinha, J.), 2026 SCC OnLine All 10095
Akhilanand Yadav v. State of U.P., (Jitendra Kumar Sinha, J.), 2026 SCC OnLine All 10030
Akhilesh Kumar Gautam v. State of U.P., (Vikram D. Chauhan, J.), 2026 SCC OnLine All 10283
Akhlas v. State of U.P., (Jitendra Kumar Sinha, J.), 2026 SCC OnLine All 10102

Akram v. State of U.P., (Jitendra Kumar Sinha, J.), 2026 SCC OnLine All 10005

Akram v. State of U.P., (Vivek Varma, J.), 2026 SCC OnLine All 10122

Alok Kumar v. State of U.P., (Prakash Singh, J.), 2026 SCC OnLine All 9834

Alok Singh v. State of U.P., (Ashutosh Srivastava, J.), 2026 SCC OnLine All 10017

Alok Singh v. State of U.P., (Vivek Kumar Singh, J.), 2026 SCC OnLine All 9883

Alok Verma v. State of U.P., (Praveen Kumar Giri, J.), 2026 SCC OnLine All 10209

Alpana Devi v. State of U.P., (Karunesh Singh Pawar, J.), 2026 SCC OnLine All 10315
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Alpha Communications Ltd. v. State of U.P., (Arindam Sinha and Satya Veer Singh, JJ.), 2026 SCC
OnLine All 10337

Aman Dubey v. State of U.P., (Rajiv Gupta and Ajay Kumar-II, JJ.), 2026 SCC OnLine All 10170
Aman v. State of U.P., (Vivek Varma, J.), 2026 SCC OnLine All 10072

Amit Kasana v. State of U.P., (Saurabh Srivastava, J.), 2026 SCC OnLine All 9854

Amit Kumar Gujar v. State of U.P., (Prakash Singh, J.), 2026 SCC OnLine All 9835

Amit Kumar Mishra v. Union of India, (Anil Kumar-X, J.), 2026 SCC OnLine All 10285

Amit Kumar Singh v. State of U.P., (Rajiv Gupta and Ajay Kumar-II, JJ.), 2026 SCC OnLine All
10199

Amit Kumar v. State of U.P., (Manish Kumar, J.), 2026 SCC OnLine All 10022

Amit Singh v. State of U.P., (Saurabh Srivastava, J.), 2026 SCC OnLine All 9866

Amit Yadav v. State of U.P., (Jitendra Kumar Sinha, J.), 2026 SCC OnLine All 10040

Amit v. State of U.P., (Jitendra Kumar Sinha, J.), 2026 SCC OnLine All 10087

Amreen Sajid v. State of U.P., (Brij Raj Singh, J.), 2026 SCC OnLine All 9819

Amulya Gupta v. State of U.P., (Saurabh Srivastava, J.), 2026 SCC OnLine All 9862

Aneesh Ahmad v. State of U.P., (Vivek Kumar Singh, J.), 2026 SCC OnLine All 9905

Angoori v. Union of India, (Piyush Agrawal, J.), 2026 SCC OnLine All 10373

Anil Pandit v. State of U.P., (Ajit Kumar and Indrajeet Shukla, JJ.), 2026 SCC OnLine All 10385
Anil Rathi v. State of U.P., (Vivek Kumar Singh, J.), 2026 SCC OnLine All 9927

Anil Upadhyay v. State of U.P., (Shekhar B. Saraf and Abdhesh Kumar Chaudhary, JJ.), 2026
SCC OnLine All 10379

Anis Kumar v. State of U.P., (Avnish Saxena, J.), 2026 SCC OnLine All 9997

Anjuman Tiwari v. State of U.P., (Avnish Saxena, J.), 2026 SCC OnLine All 10002
Ankit Savita v. State of U.P., (Krishan Pahal, J.), 2026 SCC OnLine All 10124

Ankush v. State of U.P., (Vivek Varma, J.), 2026 SCC OnLine All 10140

Anshu Gupta v. State of U.P., (Jitendra Kumar Sinha, J.), 2026 SCC OnLine All 10105
Antim Singh v. State of U.P., (Ashutosh Srivastava, J.), 2026 SCC OnLine All 10015
Anuj Kumar v. State of U.P., (Harvir Singh, J.), 2026 SCC OnLine All 10045

Anurag v. State of U.P., (Jitendra Kumar Sinha, J.), 2026 SCC OnLine All 10099

Arj Kumar Attri v. State of U.P., (Siddhartha Varma and Jai Krishna Upadhyay, JJ.), 2026 SCC
OnLine All 9984

Arjun Bind v. State of U.P., (Jitendra Kumar Sinha, J.), 2026 SCC OnLine All 10082

Arjun Kumar v. State of U.P., (Prakash Singh, J.), 2026 SCC OnLine All 9828

Arjun Kumar v. State of U.P., (Prakash Singh, J.), 2026 SCC OnLine All 9829

Arjun Kumar v. State of U.P., (Prakash Singh, J.), 2026 SCC OnLine All 9830

Arshad Ali v. State of U.P., (Jitendra Kumar Sinha, J.), 2026 SCC OnLine All 10019

Arun Prajapati v. State of U.P., (Krishan Pahal, J.), 2026 SCC OnLine All 10057

Arun Thomas v. State of U.P., (Rajiv Gupta and Ajay Kumar-II, JJ.), 2026 SCC OnLine All 10168
Arvind Kumar Yadav v. State of U.P., (Samit Gopal, J.), 2026 SCC OnLine All 9933
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Arvind Kumar v. State of U.P., (Arindam Sinha and Satya Veer Singh, JJ.), 2026 SCC OnLine All
10334

Ashish Kumar Mishra v. State of U.P., (Sanjiv Kumar, J.), 2026 SCC OnLine All 9934
Ashish Kumar Patel v. State of U.P., (Vivek Kumar Singh, J.), 2026 SCC OnLine All 9895
Ashish v. State of U.P., (Jitendra Kumar Sinha, J.), 2026 SCC OnLine All 10104

Ashish v. State of U.P., (Vivek Kumar Singh, J.), 2026 SCC OnLine All 9868

Ashok Kumar Dixit v. Punjab National Bank, (Ajit Kumar and Indrajeet Shukla, JJ.), 2026 SCC
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Ashok Kumar Singh v. Shanti Devi, (Rohit Ranjan Agarwal, J.), 2026 SCC OnLine All 10261
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Tanu v. State of Uttarakhand, (Alok Mahra, J.), 2026 SCC OnLine Utt 1322

Customs Excise and Service Tax Appellate Tribunal [2]
ARM Embedded Tech. (P) Ltd. v. CCE, (P.A. Augustian, Member (Judicial) and R. Bhagya Devi,
Member (Technical)), 2026 SCC OnLine CESTAT 1350

Shiv Chhatrapati Kreedapeeth v. CST, (S.K. Mohanty, Member (Judicial) and M.M. Parthiban,
Member (Technical)), 2025 SCC OnLine CESTAT 4805

Income Tax Appellate Tribunal [10]
BMW India (P) Ltd. v. CIT, (S. Rifaur Rahman, (Accountant Member) and Vimal Kumar, Member
(Judicial)), 2026 SCC OnLine ITAT 8334

CIT v. PNB Gilts Ltd., (S. Rifaur Rahman, Member (Accountant) and Vimal Kumar, Member
(Judicial)), 2026 SCC OnLine ITAT 8219

CIT v. Sundaram Alternative Opp Series High Yield Secured Debt Fund, (Aby T. Varkey, Member
(Judicial) and Padmavathy S., (Accountant Member)), 2026 SCC OnLine ITAT 8333

Jugraj Singh Gill Charitable Trust v. CIT, (Laliet Kumar, Member (Judicial) and Manoj Kumar
Aggarwal, (Accountant Member)), 2026 SCC OnLine ITAT 8332

K.A. Investments Consultancy LLP v. CIT, (Amit Shukla, Member (Judicial) and Girish Agrawal,
Member (Accountant)), 2026 SCC OnLine ITAT 8217

Mahansaria Enterprises (P) Ltd. v. CIT, (Vikram Singh Yadav, (Accountant Member) and Rahul
Chaudhary, Member (Judicial)), 2025 SCC OnLine ITAT 21040

Mitra Parivar v. CIT, (Vikram Singh Yadav, Member (Accountant) and Rahul Chaudhary, Member

(Judicial)), 2025 SCC OnLine ITAT 22640
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Sterling Court F Wing Coop. Hsg. Sty. Ltd. v. CIT, (Pawan Singh, Member (Judicial) and Arun
Khodpia, Member (Accountant)), 2026 SCC OnLine ITAT 8218

Uniparts India Ltd. v. CIT, (Anubhav Sharma, Member (Judicial) and Naveen Chandra, Member
(Accountant)), 2026 SCC OnLine ITAT 8215

Viral Chandresh Virvadia v. CIT, (Saktijit Dey, Vice President and Makarand Vasant Mahadeokar,
Member (Accountant)), 2026 SCC OnLine ITAT 8216

National Company Law Tribunal [I]

Bank of India Ltd. v. Shree Badri Kedar Udyog (P) Ltd., (Bidisha Banerjee, Member (Judicial) and
Siddharth Mishra, Member (Technical)), 2026 SCC OnLine NCLT 2323

Central Notification [1]
* Ministry of Corporate Affairs [Noti. No. G.S.R. 416(E)]

Central Rule/Regulations [18]
* Maharashtra Factories (Safety Audit) Rules, 2014
* Maharashtra Factories (First Amendment) Rules, 2017
» Maharashtra Factories (Second Amendment) Rules, 2017
* Maharashtra Factories (Safety Audit) (1st Amendment) Rules, 2017
* Maharashtra State Human Rights Commission (1st Amendment) Rules, 2017

* Maharashtra Electricity Regulatory Commission (Standards of Performance of Distribution
Licensees, Period for Giving Supply and Determination of Compensation) (First Amendment)
Regulations, 2017

» Uttar Pradesh Bharatiya Nagarik Suraksha Rules, 2024

* Maharashtra State Veterinary Council (Amendment) Rules, 2017

* Maharashtra Motor Vehicles (Third Amendment) Rules, 2016

* Maharashtra Motor Vehicles (Second Amendment) Rules, 2017

» Maharashtra Motor Vehicles (Third Amendment) Rules, 2017

* Maharashtra Motor Vehicles (Fourth Amendment) Rules, 2017

* Maharashtra Civil Services (Pension) (Third Amendment) Rules, 2016

* Deputy Education Officer in the Maharashtra Education Service, Group-B (Administrative Branch)
(Gazetted) (Recruitment), Rules, 2016

* Sub-Inspector in the State Excise Department (Recruitment) (Amendment) Rules, 2016
* Maharashtra Government Rules of Business (Second Amendment) Rules, 2017

* Joint Director of Tribal Development and other Officers (Class-I) (in the Directorate of Tribal
Development) (Recruitment)(Amendment) Rules, 2017

* Revenue Division Allotment for appointment by nomination and promotion to the posts of Group
“A” and Group “B” (Gazetted and Non-Gazetted) of the Government of Maharashtra (Fourth
Amendment) Rules, 2017
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State Act [10]
» Andhra Pradesh Higher Education Regulatory and Monitoring Commission (Amendment) Act, 2020
* Maharashtra Prohibition (Amendment) Act, 2017
* Maharashtra Legislature Members (Removal of Disqualification) (Amendment) Act, 2017
* Maharashtra Prevention of Fragmentation and Consolidation of Holdings (Amendment) Act, 2017
* Maharashtra Public Trusts (Second Amendment) Act, 2017

* Mumbai Municipal Corporation, the Maharashtra Municipal Corporations and the Maharashtra
Municipal Councils, Nagar Panchayats and Industrial Townships (Amendment) Act, 2017

* Maharashtra Land Revenue Code and the Maharashtra Land Revenue (Conversion of Use of Land
and Non-agricultural Assessment) Rules (Amendment) Act, 2017

* Maharashtra Land Revenue Code (Third Amendment) Act, 2017

* Mumbai Municipal Corporation and the Maharashtra Municipal Corporations (Amendment) Act,
2017

* Maharashtra Municipal Corporations (Amendment) Act, 2017

State Rule/Regulations/Ordinance [14]
* Maharashtra Cinemas (Regulation) (Amendment) Rules, 2017

* Assistant Police Sub-Inspector Sarang, Assistant Police Sub-Inspector Engine Driver, Police Head
Constable Khalashi (Deck side), Police Head Constable Khalashi (Engine Side), Police Constable
Khalashi (Deck Side) and Police Constable Khalashi (Engine side) Group C, in the Motor
Transport Section of the Police Department (Recruitment) Rules, 2016

* Maharashtra State Police Complaints Authority (Administration and Procedure) Regulations, 2017

* Maharashtra Panchayat Extension to Scheduled Area (Prohibition and Regulation of Licensing)
Rules, 2014

* Bombay Foreign Liquor (Amendment) Rules, 2015
* Maharashtra Country Liquor (Second Amendment) Rules, 2017
* Maharashtra Zilla Parishads and Panchayat Samitis (Amendment) Ordinance, 2017

* Maharashtra Local Authority Members&apos; Disqualification (Amendment and Continuance)
Ordinance, 2017

* Maharashtra Scheduled Tribes (Regulation of Issuance and Verification of) Certificate (Amendment)
Rules, 2016

* Maharashtra District Planning Committee (Election) (Amendment) Rules, 2015

* Maharashtra Public Trusts (Amendment) Ordinance, 2017

* Maharashtra Town Planning (Compounded Structures) Rules, 2017

* Maharashtra Land Revenue (Regulation of Right to Trees etc.) (Amendment) Rules, 2017
* Maharashtra Municipal Corporations (Second Amendment) Ordinance, 2017
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